GH COURT OF JAMMU AND KASHMIR

ffice of the Registrar General at Srinagar)
% % % %k Xk

ORDER |
No: \ an Dated: 12.95..2Q15,

Sh. Rashid Ah Dar and Sh. Vinod Chatterji Koul, District
- and Sessions|Judges, Selection Grade, are hereby placed in the
SupEr Time $cale of the Jammu and Kashmir Higher Judicial

Serwce, i.el Rs. 70290-1540-76450, with effect from
30.04.2015.

'BY ORDER ;
' LT

(Kaneez Fatima)

- Registrar General

Noi_ D f‘é"%b /Gl,g Dated: 19.05.2015
chpy to the:-

1..  Principal Secr tary to Hon'ble the Chief Justice, High Court of J&K,

2. Secretary to Hon'ble the Chief Justice/Hon'ble Judges, High Court of J&K,

..... for information of His Lordship.

- Secretary to Gpvt., Deptt. of LI&PA, Civil Secretariat, Jammu,

Registrar Vigildnce, High Court of J&K, Jammu,

'Péglstrar Judidjal, High Court of J&K, laminu/Srinagar,

..... for infermation,
Sh

Chief Accounts Ofﬂcer, High Court of J&K Jammu,

..for Information & necessary action,

. Incharge NIC f r uploadmg the same on website.
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